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Barapole Project

386. Bhri H. C. Linga Reddy: Wil
the Minister of Irrigation and Power
be pleased tu state:

(a) whether investigation of the
Barapole Project in Mysore State hus
been completed:

(b} if so, the estimated cost of the
project and the Centre's contribution
thereto,;

(c) the power potential of the Pro-
ject; and

(d) when it is to be teken up for
exccution?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Only pre-
liminary investigation of the first stage
of the project was carried out by the
erstwhile Coorg Government in 1954,
Dvtaided invesligations are likely to
be taken up during the Fourth Plan.

ib) The project proposals have not
vet been formulated and hence the
aguestion of Centre's contribution o
the scheme does not arise.

(¢) Accurding to the preliminary
estimates, the power potential of the
scheme is about 125000 kW at 60 per
cent load factor in the first stage and
200,000 kW at 60 per cent load [actor
when the second stage is also deve-
loped.

1d) The question of execution of the
project can be considered only after
the detailed investigations are com-
pleted and the projert proposals fina-
lised.

Kallnsdhi Projéct

387. Shri H. C. Linga Reddy: Will
the Minister of Lrrigution amd Power
be pleased to state:

(a) whether the investigation of
Kalinadhi Project has been complet-
ed;

(b) i 30, the estimateg cost of the
project and the Centre's contribution
thereto;

(c) the power potential of this pro-
Ject; and
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td) when it is likely to be taken up
for execution?

The Minlster of Irrigation aod
Power (Dr. K. L. Ra9): (a) Nn

ib) The estimated cosi wili Lo
known only after the investigation-
are completed and a  Project repart

prepared.  Question of Centre's assis-
tance will arise only after the pro-
ject is sanctioned

{c) Approximately 1.3 million kW
at 80 per cent load factor.

td} During the Fourth Plan.

Shifting of Central Governmest
Offices from Nagpur

388 Dr. M. S. Aney: Will the Munis-
ter of Works and Housiag twe pleased
to state:

(a) the number and name of offico-
of the Central Government located ot
Nagpur before that city ceased (o 1+
the Capital of Madhya Prudesiy ans

(b) the pumber and nume: of acs
offices of the Central Governmen:
that have beem transferred from Del:
or any other place in India to Nog-
pur in the period sinee the merger o
Vidarbha in the State of Maharashtr.
to this dote and dates of their tran. -
fers to Nagpur as well as the piace
from which they were so transfoerred”®

The Minister of Works and Housing
(Shri Mehr Chand Khanuna): (a) and
tb). The information is being collect-
ed and will be laid on the Table of
the House.

Shifting of Céentral Governmest
Offiors

389. Dr M. 8. Amey: Wi
Mitiister of Works and Houstmy b
pleased to state:

{a) the number ang names of tbo
offices of the Cemtral Depamtmier's
removed from Nagpur with the dates
of their rembdval and the piaces lo
which they were removed till the end
of June, 1985;





